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V 
	 CENTRAL ADMINISTRATIVE TRIBUNAL 

BANGALORE BENCH 

ORIGINAL APPLICATION No.529/93. 

THIS THE 7TH DAY or JANUARY, 1994 

SHRI JUSTICE P.K. SHYAI'5UNDAR •, VICE CHAIRPN 

SHRI V. RAMAKRISHNAN 900 	 MEMBER (A) 

Shri V.T.S. Rao, 
S/o Thimmaraeayya, 
Retired Group B Officer, 
No.249  N Block, 
R.T. Negar, Bengalore-32. 

(By Advocate Shri M.R. Achar) 

'Is. 

1. The Secretary, 
Union of India, 
Ministry of Communications, 
Det. of Post, Dock Bhavan, 
New Delhi, 

2, The Chief Post Master General, 
Karnataka Circle, 
Bangalore. 

... Applicant 

Respondents 

(By Advocate Shri M. Vasudeva Rao) 
Central Govt. Standing Counsel. 

ORDER 

Shri Justice P.K. Shyamsundar.  Vice Chairman. 

The learned counsel for the applicant Shri M.R. Achar 

oMst 
F,  

LU 

) 

applyA 

to withdraw this application so that he can make a 

ation to the Govt. for remedying his grievance. 

dingly, we permit the applicant to withdraw this 

The applicant is at liberty to make a representation 

t. for ventilating his grievance' For that purpose, all 

the contentions raised in this application are left open. No costs. 
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MEMBER (A) 	 VICE CHAIRMIN 


